COURT NO. 29
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Monday the 18th day of November 2024( AT 10:30 AM - HYBRID MODE )
NOTE-For Registration - https://tshc.vconsol.com/register For attending Court Proceedings -
https:/itshc.vconsol.com/login

SNO CASE
EOR ADMISSION
1 ARBAPPL/106/2024

2  ARBAPPL/112/2024

3 WP/22729/2024
1A 1/2024(Direction Petition)

ADMISSION (HOME)

4 WP/32017/2024
1A 1/2024(Suspension
Petition)

5 WP/32027/2024
1A 1/2024(Direction Petition)

6 WP/32032/2024
1A 1/2024(Direction Petition)

7 WP/32049/2024
IA 1/2024(Direction Petition)

8 WP/32053/2024
1A 1/2024(Direction Petition)

9  WP/32055/2024
1A 1/2024(Direction Petition)

10 WP/32057/2024
IA 1/2024(Direction Petition)

11 WP/32059/2024
1A 1/2024(Direction Petition)

12 WP/32062/2024
1A 1/2024(Direction Petition)

13  WP/32066/2024
IA 1/2024(Suspension
Petition)

14 WP/32072/2024
1A 1/2024(Suspension
Petition)

15 WP/32073/2024
1A 1/2024(Direction Petition)

16 WP/32083/2024
1A 1/2024(Direction Petition)

(MOTION LIST)

PETITIONER ADV.

V SRIKANTHA RAO

RUSHEEK REDDY KV

SATTOR RAGHAVENDER GOUD

CMR VELU

RAPOLU BHASKAR

CHAKRAVARTHY P V S K

AMBEDKAR DUNNA

R R KALYAN

E VENKATA SIDDHARTHA

VENKATARAMANAIAH K

MIR MASOOD KHAN

GUMMALLA BHASKER REDDY

GVNRSSS VARA PRASAD

RAJASRI MANCHE

P CHAITHANYA

RAMA KRISHNA KULKARNI

RESPONDENT ADV.

SATTOR RAGHAVENDER GOUD
R1 Apps.

R2 Notice sent by RPAD returned
unserved (addressee left)

R1 Notice sent by RPAD returned
unserved (no such firm).

R2 served

Memo proof of service filed vide USR
60629/2024

FOR HOME
RAMANNA DORA (R6)
RAMANNA DORA (R5)

G
K
K
K B RAMANNA DORA (R7)

P
B
B
B

GP FOR HOME

GP FOR HOME
GP FOR HOME
GP FOR HOME
GP FOR HOME

GP FOR HOME

GP FOR MCPL ADMN URBAN DEV (R2)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R2)

GP FOR HOME

GP FOR HOME
GP FOR REVENUE (R3)

GP FOR WOMEN DEV CHILD WELFARE

(R2)

DISTRICT

HYDERABAD

HYDERABAD

HYDERABAD

JANGAON

HYDERABAD

KHAMMAM

SURYAPET

MULUGU

RANGA REDDY

HYDERABAD

HYDERABAD

PEDDAPALLI

HYDERABAD

RANGA REDDY

BHADRADRI
KOTHAGUDEM

RANGA REDDY



17

18

19

20

21

22

23

24

25

26

WP/32084/2024

WP/32106/2024

WP/32114/2024
IA 1/2024(Direction Petition)

WP/32115/2024
IA 1/2024(Direction Petition)

WP/32125/2024
IA 1/2024(Direction Petition)

WP/32132/2024
IA 1/2024(Direction Petition)

WP/32143/2024
IA 1/2024(Direction Petition)

WP/32145/2024
IA 1/2024(Direction Petition)

WP/32159/2024
IA 1/2024(Direction Petition)

WP/32160/2024
IA 1/2024(Direction Petition)

EOR ORDERS OF COURT

27

WP/36605/2024/(Filing No.)

EOR ADMISSION

28

WP/32002/2024
IA 1/2024(Direction Petition)

ADMISSION

29

30

31

32

33

34

35

36

37

WP/12673/2023

IA 1/2023(Dispense with
Petition)

IA 2/2023(Direction Petition)
IA 3/2023(Amendment
Petition)

1A 1/2024(Implead Petition)
IA 2/2024(Direction Petition)

CRP/2447/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Direction Petition)

CC/2450/2024

WP/9115/2024
IA 1/2024(Direction Petition)

WP/21758/2024
IA 1/2024(Direction Petition)

WP/26335/2024
IA 1/2024(Direction Petition)

WP/31166/2024

WP/31513/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/31712/2024

BONALA SARAMMA

M VENKANNA

M A MUJEEB

G NATHESH REDDY

Y SUDERSHAN REDDY

RAPOLU BHASKAR

MOHD BARKAT ALI

C HARI PREETH

T PARIPURNA CHARY

KONGALA MOHAN GOUD

BOLLAM KRUPANANDAM

C KUMAR

A ANASUYA

GOWRI SHANKAR D

T. Dhangopal Rao(PARTY IN PERSON)

R VIJAY GOPAL .. T

KONDADI AJAY KUMAR

K.V. RAMAN

THADIKONDA KOTESHWARA PRASAD

MOHD ISLAMUDDIN ANSARI

RAPOLU BHASKAR

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR REVENUE
MD VALI UR RAHMAN
FARHAN AZAM KHAN (R3)

P DURGA PRASAD

-(R1)

GP FOR HOME

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R3)

GP FOR HOME

proof of service filed on 29-08-2024

GP FOR SOCIAL WELFARE
NASEEM ARA (R2)
GP FOR HOME

GP FOR HOME

GP FOR HOME

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

HYDERABAD

RANGA REDDY

MEDCHAL-

MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

RANGA REDDY

HYDERABAD

SIDDIPET

RANGA REDDY

MEDAK

HYDERABAD

HYDERABAD

KUMURAM BHEEM

ASIFABAD

HYDERABAD

MEDCHAL-

MALKAJGIRI

HYDERABAD

HYDERABAD



IA 1/2024(Direction Petition)

ADMISSION (EXCISE)

38 WP/28661/2023
IA 1/2023(Direction Petition)

39  WP/27727/2024
IA 1/2024(Direction Petition)

ADMISSION (HOME)
40 WP/6882/2019
IA 1/2019(Direction Petition)
1A 1/2024(Implead Petition)
IA 2/2024(Direction Petition)

41 WP/17870/2024
IA 1/2024(Direction Petition)

42  WP/22167/2024
IA 1/2024(Direction Petition)

43  WP/24543/2024
IA 1/2024(Suspension
Petition)

44  WP/25257/2024
IA 1/2024(Direction Petition)

45 WP/28586/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

46 WP/30297/2024
IA 1/2024(Direction Petition)

47  WP/30534/2024
IA 1/2024(Direction Petition)

48 WP/31098/2024
IA 1/2024(Direction Petition)

49 WP/31113/2024
IA 1/2024(Direction Petition)

50 WP/31238/2024
IA 1/2024(Direction Petition)

51 WP/31320/2024
IA 1/2024(Direction Petition)

52 WP/31321/2024
IA 1/2024(Direction Petition)

53 WP/31337/2024
IA 1/2024(Direction Petition)

54  WP/31342/2024
IA 1/2024(Direction Petition)

55 WP/31389/2024
IA 1/2024(Direction Petition)

56 WP/31395/2024
IA 1/2024(Direction Petition)

57 WP/31397/2024
IA 1/2024(Direction Petition)

58 WP/31401/2024
IA 1/2024(Direction Petition)

T RAGHUNATH REDDY

M DAMODAR REDDY

MAHMOOD ALI

P KRISHNA PRAKASH

G L NARASIMHA RAO

AKKAPEDDI SRINIVAS

ALETI SRINIVAS

M/S AHMED LAW FIRM

MOHD ISLAMUDDIN ANSARI

P VISHNUVARDHANA REDDY

M ROOPENDER

K RAMACHANDRA

B SATHISH

M KRUPAKAR

VENKATA RAGHU MANNEPALLI

MD FASIUDDIN

HABEEB ABUBAKAR ALHAMED

BOKARO SAPNA REDDY

Y SURESH KUMAR

KHAJA VIZARATH ALI

M DAMODAR REDDY

GP FOR PROHIBITION EXCISE

GP FOR PROHIBITION EXCISE
PONNAM ASHOK GOUD (R6)

GP FOR HOME

GP FOR HOME

GP FOR HOME

PALLE SRIHARINATH (R4)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

NADIPALLY ANANDA RAO (R5)

NADIPALLY ANANDA RAO (R6)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR REVENUE (R4)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

HYDERABAD

SANGAREDDY

NALGONDA

RANGA REDDY

SANGAREDDY

WARANGAL

SURYAPET

HYDERABAD

HYDERABAD

MULUGU

MAHABUBABAD

HYDERABAD

RANGA REDDY

RANGA REDDY

RANGA REDDY

HYDERABAD

HYDERABAD

RANGA REDDY

MEDCHAL-
MALKAJGIRI

MAHABUBNAGAR

WANAPARTHY



59 WP/31419/2024
IA 1/2024(Direction Petition)
1A 2/2024(Injunction Petition)

SRIKANTH HARIHARAN

60 WP/31426/2024
IA 1/2024(Direction Petition)

V SATYAM REDDY

61 WP/31442/2024 BODA RAKESH NAIK

ADMISSION(WAKF BOARD)

62 WP/31704/2021
IA 1/2021(Suspension
Petition)
IA 1/2022(Receive
Additional Material Papers)

ADMISSION (Law And Legislature)

63 WP/23440/2024
IA 1/2024(Direction Petition)

R VIJAY GOPAL .. T

64 WP/23443/2024
IA 1/2024(Direction Petition)

R VIJAY GOPAL .. T

EOR ADMISSION (CC MATTERS)

65 CC/877/2021
IA 1/2021(Leave Petition)
WP/9760/2021

PAPAIAH PEDDAKULA

66 WP/9760/2021
IA 1/2021(Direction Petition)
IA 2/2021(Vacate Stay
Petition)

PAPAIAH PEDDAKULA

67 CC/967/2023

68 CC/1001/2024

69 CC/2375/2024

T. Dhangopal Rao(PARTY IN PERSON)

EOR EXTENSION OF INTERIM ORDERS

70 WP/23520/2024 K. KIRAN MAYEE
IA 1/2024(Suspension
Petition)

SYED MOUNIS JAFER ABIDI

ZEESHAN ADNAN MAHMOOD

VUTHPALA SUNIL KUMAR

GP FOR HOME

GP FOR HOME
KOTHAPALLI NARASIMHA REDDY (R7)

GP FOR HOME

GP FOR SOCIAL WELFARE
MOHD ISMAIL (R2)

G M MOHIUDDIN

G M MOHIUDDIN

ADDL ADVOCATE GENERAL (R4)
ADDL ADVOCATE GENERAL (R2)
RR 1 TO 5 NOTICE SERVED.

GP FOR REVENUE

GP FOR IRRI AND COMM AREA DEV (R2)
ADDL ADVOCATE GENERAL (R3)

ADDL ADVOCATE GENERAL

GP FOR LAND ACQUISITION (R2)

GP FOR LAND ACQUISITION (R3)

Order dt 22/03/24. RR 2 to 4 notice sent by
RPAD not yet returned served.

CH JAGANNATHA RAO(SC FOR
OSMANIA UNI)

-(R1)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

SYED NAJMUL HASSAN BAQRI (R7)

GP FOR TOURISM (R4)

HYDERABAD

RANGA REDDY

HYDERABAD

KHAMMAM

HYDERABAD

HYDERABAD

NALGONDA

NALGONDA

HYDERABAD

MEDCHAL-
MALKAJGIRI

HYDERABAD

HYDERABAD



COURT NO. 29
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Monday the 18th day of November 2024( Infructuous And Final Hearing Matter )
(AFTER MOTION LIST)

SNO CASE

INTERLOCUTORY(HOME)

71  WP/13297/2016
IA 1/2016(WPMP
16619/2016)(Direction
Petition)

INTERLOCUTORY (WAKF BOARD)

72 WP/6898/2015
IA 1/2015(WPMP
9175/2015)(Injunction
Petition)
IA 2/2015(WPMP
9176/2015)(Suspension
Petition)
IA 1/2022(Implead Petition)
1A 2/2022(Implead Petition)

73 WP/25934/2015
1A 1/2015(WPMP
33674/2015)(Direction
Petition)

(SPECIALLY IDENTIFIED CASES LIST)

PETITIONER ADV.

T RAHUL

SUNDARI R PISUPATI

MOHAMMAD ADNAN

EINAL HEARING (PROHIBITION AND EXCISE)

74  WP/32659/1998

SPECIALLY IDENTIFIED CASES
75 WP/16082/2005

76  WP/17345/2010
WP/17715/2010
WP/17776/2010

77 WP/17715/2010
IA 1/2012(WPMP
211/2012)(Implead Petition)

78 WP/17776/2010

TODUPUNURI KARTIKEYA GOUD

M PAPA REDDY

R R KALYAN

R R KALYAN

R R KALYAN

RESPONDENT ADV.

GP FOR HOME
(AT 02:15 PM)

GP FOR SOCIAL WELFARE
NASEEM ARA

ABU AKRAM (R2)

GP FOR REVENUE (R4)

S GANESH (R5)

MOHD ISHTYAQ AKBAR

T BALA MOHAN REDDY FOR PROPOSED
RESPONDENT NO 4

(AT 02:15 PM)

MIRZA SAFIULLA BAIG (R98)

A M QURESHI (R99)

FARHAN AZAM KHAN (SC FOR TSWB)
(R2)

(AT 02:15 PM)

GP FOR PROHIBITION EXCISE
(AT 02:15 PM)

GP FOR AGRICULTURE
GP FOR MED HEALTH AND FAMILY
WELFARE (R3)

GP FOR LAND ACQUISITION
(AT 02:15 PM)
HCJ NOTE

GP FOR LAND ACQUISITION
PV RAMANA

GP FOR LAND ACQUISITION
HCJ NOTE
(AT 02:30 PM)

DISTRICT

MEDAK

HYDERABAD

HYDERABAD

MEDAK

MEDAK

KHAMMAM

KHAMMAM

KHAMMAM



COURT NO. 29
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Monday the 18th day of November 2024( AFTER SPECIALLY IDENTIFIED CASES LIST)

SNO CASE
EOR WITHDRAWAL

79 WP/27685/2019
IA 1/2019(Direction Petition)

EOR ORDERS

80 CRP/1603/2024
IA 1/2024(Stay Petition)
IA 2/2024(Modification)
IA 3/2024(Modification)
IA 4/2024(Modification)
IA 5/2024(Direction Petition)
IA 6/2024(Direction Petition)
IA 7/2024(Appointment of
Commissioner)
IA 8/2024(Direction Petition)
CC/1876/2024
CC/1881/2024
CC/2337/2024

81 CC/1876/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

82 CC/1881/2024
IA 1/2024(Leave Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Direction Petition)

83 CC/2337/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

EOR HEARING

84 CP/21/2014
IA 1/2024(Permission
Petition)

85 WP/12677/2024
IA 1/2024(Direction Petition)

EOR JUDGEMENT
86 WP/21645/2024

EOR ORDERS

87 WP/25850/2019
1A 1/2019(Suspension
Petition)
IA 1/2020(Vacate Stay
Petition)
IA 2/2020(Vacate Stay
Petition)

ADMISSION

88 WP/21861/2014
1A 1/2014(WPMP
27422/2014)(Direction
Petition)
WP/13739/2021

89 WP/13739/2021
IA 1/2021(Direction Petition)

90 WP/29004/2024
IA 1/2024(Direction Petition)

ADMISSION (EXCISE)

(DAILY LIST)

PETITIONER ADV.

RAMANA ALLU

MOHAMMED NAWAZ HYDER ALI

R DILIP KUMAR JAISWAL

R DILIP KUMAR JAISWAL

R DILIP KUMAR JAISWAL

DAMODAR MUNDRA
SUDARSHAN MALUGARI

KRISHNA MURTHY VYDYULA

KHAJA AZHARUDDIN

K SAI BABU

Y RAMA RAO

CH JANARDHAN REDDY

MOHAMMAD ADNAN

C KUMAR

RESPONDENT ADV. DISTRICT
GP FOR HOME RANGA REDDY
letter
R DILIP KUMAR JAISWAL HYDERABAD

SR-APP R.DILIP KUMAR JAISWAL
ADVOCATE.MEMO FILED VIDE USR
NO.106333/24.

HYDERABAD
HYDERABAD
HYDERABAD

T BALA MOHAN REDDY HYDERABAD

M ANIL KUMAR (R1)

GP FOR HOME HYDERABAD

GP FOR HOME RANGA REDDY

V T KALYAN KARIMNAGAR

ADDL ADVOCATE GENERAL (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA

V RAVI KIRAN RAO

V ROHITH (R5)

part heard

Clrculated

GP FOR REVENUE RANGA REDDY

MOHAMMAD ADNAN (R32)

HCJ NOTE

GP FOR HOME RANGA REDDY

GP FOR HOME MEDAK

D JAGADESHWAR RAO (R4)



91

WP/21517/2024
IA 1/2024(Direction Petition)

ADMISSION (HOME)

92

93

94

95

96

97

98

99

100

101

102

103

104

105

106

WP/16121/2020

IA 1/2020(Direction Petition)
1A 2/2020(Suspension
Petition)

IA 3/2020(Suspension
Petition)

1A 1/2021(Implead Petition)
IA 1/2024(Direction Petition)
WP/16127/2020
WP/16129/2020
WP/16130/2020

WP/16127/2020

IA 1/2020(Direction Petition)
1A 2/2020(Suspension
Petition)

1A 3/2020(Suspension
Petition)

1A 1/2021(Implead Petition)
IA 1/2024(Direction Petition)

WP/16129/2020

IA 1/2020(Direction Petition)
1A 2/2020(Suspension
Petition)

1A 3/2020(Suspension
Petition)

IA 1/2021(Implead Petition)

WP/16130/2020

IA 1/2020(Direction Petition)
1A 2/2020(Suspension
Petition)

1A 3/2020(Suspension
Petition)

IA 1/2021(Implead Petition)
IA 1/2024(Direction Petition)

WP/11634/2024
IA 1/2024(Direction Petition)

WP/19419/2024
IA 1/2024(Direction Petition)

WP/23884/2024
IA 1/2024(Direction Petition)

WP/26278/2024
IA 1/2024(Direction Petition)

WP/26285/2024
IA 1/2024(Direction Petition)

WP/28950/2024
IA 1/2024(Direction Petition)

WP/28972/2024
IA 1/2024(Suspension
Petition)

WP/29845/2024
IA 1/2024(Direction Petition)

WP/29880/2024
IA 1/2024(Direction Petition)

WP/29888/2024
IA 1/2024(Direction Petition)

WP/29988/2024
IA 1/2024(Direction Petition)

V RAMCHANDER GOUD

N RAGHUVEER

SRIRAM POLALI

N RAGHUVEER

N RAGHUVEER

OMAR A PASHA

C SHARAN REDDY

T SANDHYA RANI

T S ANIRUDH REDDY

K ASHOK CHAKRAVARTHY

KADAM SATYANARAYANA

C SHARAN REDDY

GARLAPATI PRASHANTH

AHMED KHAN

SYED MUSAB RAHIM HASHMI

MOMIN ROSHAN ZAMEER

LATTUPALLY ANAND

GP FOR PROHIBITION EXCISE
MV V BASWA RAJ (R6)

MAHABUBNAGAR

RAKESH SANGHI

GP FOR REVENUE (R2)

GUDI MADHUSUDHAN REDDY (R1)
CH LAXMI NARAYANA

RANGA REDDY

RAKESH SANGHI

GP FOR REVENUE (R2)

GUDI MADHUSUDHAN REDDY (R1)
CH LAXMI NARAYANA

RANGA REDDY

RAKESH SANGHI
GP FOR REVENUE (R2)

GUDI MADHUSUDHAN REDDY (R1)
CH LAXMI NARAYANA

RANGA REDDY

RAKESH SANGHI
GP FOR REVENUE (R2)

GUDI MADHUSUDHAN REDDY (R1)
CH LAXMI NARAYANA

RANGA REDDY

GP FOR HOME HYDERABAD
GP FOR HOME NIZAMABAD
GP FOR HOME RANGA REDDY
GP FOR HOME HYDERABAD
GP FOR HOME HYDERABAD
GP FOR HOME RANGA REDDY
GP FOR HOME KHAMMAM

GP FOR HOME RANGA REDDY
GP FOR HOME HYDERABAD
GP FOR HOME SANGAREDDY
U SUNNY (R6)

U SUNNY (R7)

GP FOR HOME SANGAREDDY



107 WP/30222/2024
IA 1/2024(Direction Petition)

108 WP/30479/2024
IA 1/2024(Direction Petition)

109 WP/30523/2024
IA 1/2024(Direction Petition)

110 WP/30637/2024
IA 1/2024(Direction Petition)

111 WP/30649/2024
IA 1/2024(Direction Petition)

112 WP/30730/2024
IA 1/2024(Direction Petition)

113 WP/30789/2024
IA 1/2024(Direction Petition)

114 WP/31272/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Direction Petition)
IA 4/2024(Direction Petition)

ADMISSION(WAKF BOARD)

115 WP/14028/2024
IA 1/2024(Direction Petition)
IA 3/2024(Vacate Stay
Petition)

ADMISSION (Law And Legislature)

116 WP/11983/2023
IA 1/2023(Direction Petition)
IA 2/2023(Receive
Additional Material Papers)
WP/42249/2022
WP/43815/2022

117 WP/42249/2022
IA 1/2022(Direction Petition)
1A 2/2022(Extension
Petition)
IA 3/2022(Extension
Petition)
1A 4/2022(Extension
Petition)
I1A 2/2023(Extension
Petition)
IA 3/2023(Extension
Petition)
IA 4/2023(Extension
Petition)
IA 5/2023(Extension
Petition)
IA 6/2023(Extension
Petition)
1A 7/2023(Implead Petition)
IA 8/2023(Vacate Stay
Petition)

118 WP/43815/2022
IA 1/2022(Direction Petition)
IA 2/2022(Extension
Petition)
IA 1/2023(Extension
Petition)
I1A 2/2023(Extension
Petition)
IA 3/2023(Extension
Petition)
IA 4/2023(Extension
Petition)
IA 5/2023(Vacate Stay
Petition)
IA 6/2023(Extension
Petition)
IA 7/2023(Direction Petition)

G CHANDRASEKHAR

MD FASIUDDIN

MD FASIUDDIN

J CHANDRALEKHA DEVI

T RATAN SINGH

JEERIPOTHULA SRINIVAS

K VENUMADHAV

KADIRE AJITH REDDY

MOHD MOIN AHMED QUADRI

BONALA SARAMMA

B SUBASH

BONALA SARAMMA

GP FOR HOME NAGARKURNOOL

GP FOR HOME HYDERABAD

GP FOR HOME RANGA REDDY

GP FOR HOME HYDERABAD

GP FOR HOME RANGA REDDY

GP FOR HOME MEDCHAL-
MALKAJGIRI

GP FOR HOME RANGA REDDY

GP FOR HOME HYDERABAD

GP FOR SOCIAL WELFARE
SHEELAM ASHOK REDDY
FARHAN AZAM KHAN (R2)

GP FOR HOME (R3)

SHEELAM ASHOK REDDY (RS)

RANGA REDDY

HYDERABAD
VANKINA ALLU AND PARTNERS (R3)
G M MOHIUDDIN (R2)
G M MOHIUDDIN HYDERABAD
G M MOHINUDDIN
HCJ NOTE
G M MOHIUDDIN HYDERABAD

RAJESHWAR REDDY CHEEMARLA (R3)
G M MOHINUDDIN

RAJESHWAR REDDY CHEEMARLA (R4)
HCJ NOTE



PART-HEARD

119

120

121

122

123

124

125

WP/11609/2021
IA 1/2021(Direction Petition)
IA 2/2021(Direction Petition)

G JHANSI

WP/3633/2023

IA 1/2023(Stay Petition)
I1A 2/2023(Extension
Petition)
CC/56/2023
CC/580/2023
CC/2097/2022
WP/22420/2022
WP/22480/2022
WP/26853/2012
WP/32313/2022
WP/35979/2022
WP/36469/2022
WP/37372/2022
WP/40594/2015

WP/26853/2012

IA 3/2016(WPMP
30126/2016)(Implead
Petition)

IA 1/2022(Receive Addl.
Document)

IA 1/2023(Additional
Affidavit)

IA 2/2023(Implead Petition)

WP/40594/2015

IA 1/2015(WPMP
52426/2015)(Direction
Petition)

IA 1/2016(WPMP
8289/2016)(Implead
Petition)

IA 4/2016(WPMP
23222/2016)(Implead
Petition)

IA 5/2016(WPMP
30167/2016)(Implead
Petition)

1A 1/2023(Implead Petition)

CC/2097/2022

IA 1/2022(Suspension
Petition)

1A 1/2023(Implead Petition)
IA 2/2023(Additional
Affidavit)

WP/22420/2022
1A 1/2022(Suspension
Petition)

IA 2/2022(Direction Petition)

IA 3/2022(Vacate Stay
Petition)

1A 4/2022(Implead Petition)
1A 5/2022(Suspension
Petition)

1A 1/2023(Implead Petition)

WP/22480/2022
IA 1/2022(Suspension
Petition)

IA 2/2022(Direction Petition)

IA 3/2022(For Being
Mentioned)

IA 4/2022(Implead Petition)
IA 5/2022(Vacate Stay
Petition)

SURESH BHAKTULA

V RAMAKRISHNA REDDY
P ROY REDDY
T RAJINIKANTH REDDY

V RAMAKRISHNA REDDY

V RAMAKRISHNA REDDY

P. SATHWIK REDDY

T SUDHAKAR REDDY

GP FOR LAND ACQUISITION
PART HEARD

GP FOR REVENUE

SAGARIKA KONERU (R23)

V RAMAKRISHNA REDDY (R15)
V RAMAKRISHNA REDDY (R19)
SAGARIKA KONERU (R24)

V RAMAKRISHNA REDDY (R17)
V RAMAKRISHNA REDDY (R21)
SAGARIKA KONERU (R25)

V RAMAKRISHNA REDDY (R20)
HCJ NOTE

PART HEARD

GP FOR REVENUE

GADDAM SRINIVAS (R17)

SYED MOUNIS JAFER ABIDI (R16)

M S ANWAR SIDDIQUI (R14)
JALAKAM SATHYA RAM (R15)

SYED MOUNIS JAFER ABIDI
SAGARIKA KONERU

NIVARTHI MRUTHYANJAYA SASTRY
(R19)

K DURGA PRASAD (R18)

GP FOR REVENUE
N ASHWANI KUMAR (R15)

NIVARTHI MRUTHYANJAYA SASTRY
(R12)

P. SATHWIK REDDY (R14)

NIVARTHI MRUTHYANJAYA SASTRY
GADDAM SRINIVAS

SYED MOUNIS JAFER ABIDI
JALAKAM SATHYA RAM (R10)
SAGARIKA KONERU

L VENKATESHWAR RAO (R11)
SYED MOUNIS JAFER ABIDI (R13)

GP FOR REVENUE

B MAHENDER REDDY (R2)

Order dt.16.06.2023

Impleaded R3- Notice sent through DJ-
R.R.District at L.B.Nagar and by
Spl.Messenger and by RPAD.

GP FOR REVENUE

V RAMAKRISHNA REDDY (R11)
V RAMAKRISHNA REDDY (R14)
KARUNAKAR REDDY

V RAMAKRISHNA REDDY

V RAMAKRISHNA REDDY (R9)
GADDAM SRINIVAS

V RAMAKRISHNA REDDY (R13)
V RAMAKRISHNA REDDY (R15)
SAGARIKA KONERU (R7)
SAGARIKA KONERU (R6)
SAGARIKA KONERU (R8)

GP FOR REVENUE

V RAMAKRISHNA REDDY (R11)
V RAMAKRISHNA REDDY (R14)
V RAMAKRISHNA REDDY

V RAMAKRISHNA REDDY (R9)
GADDAM SRINIVAS

V RAMAKRISHNA REDDY (R13)
V RAMAKRISHNA REDDY (R15)
SAGARIKA KONERU (R7)
SAGARIKA KONERU (R6)
SAGARIKA KONERU (R8)

HYDERABAD

RANGA REDDY

HYDERABAD

RANGA REDDY

RANGA REDDY

RANGA REDDY

RANGA REDDY



126

127

128

129

130

131

WP/32313/2022

IA 1/2022(Direction Petition)
1A 2/2022(Suspension
Petition)

1A 3/2022(Suspension
Petition)

WP/35979/2022

IA 1/2022(Direction Petition)
1A 2/2022(Implead Petition)
IA 3/2022(Vacate Stay
Petition)

1A 1/2023(Implead Petition)
1A 2/2023(Implead Petition)
1A 3/2023(Implead Petition)

WP/36469/2022

IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
IA 3/2022(Suspension
Petition)

1A 4/2022(Implead Petition)
IA 1/2023(Implead Petition)

WP/37372/2022

IA 1/2022(Suspension
Petition)

IA 2/2022(Amendment
Petition)

1A 3/2022(Implead Petition)
IA 4/2022(Implead Petition)
1A 1/2023(Implead Petition)
1A 2/2023(Implead Petition)

CC/56/2023
IA 1/2023(Implead Petition)

CC/580/2023
1A 1/2023(Implead Petition)

P. SATHWIK REDDY

T SUDHAKAR REDDY

V RAMAKRISHNA REDDY

SAGARIKA KONERU

SAGARIKA KONERU

P. SATHWIK REDDY

10

GP FOR REVENUE

GP FOR REVENUE

V RAMAKRISHNA REDDY
GADDAM SRINIVAS

C HANUMANTHA RAO
SAGARIKA KONERU

GP FOR REVENUE
KARUNAKAR REDDY

T SUDHAKAR REDDY (R4)
P. SATHWIK REDDY (R8)
SAGARIKA KONERU

GP FOR REVENUE

T SUDHAKAR REDDY (R5)
P. SATHWIK REDDY

V RAMAKRISHNA REDDY
B MADHAVI

GADDAM SRINIVAS

GP FOR REVENUE
SR notice served.

GP FOR REVENUE

V RAMAKRISHNA REDDY (R6)
V RAMAKRISHNA REDDY (R5)
V RAMAKRISHNA REDDY (R7)
V RAMAKRISHNA REDDY (R4)
V RAMAKRISHNA REDDY (R3)

HYDERABAD

RANGA REDDY

HYDERABAD

RANGA REDDY

RANGA REDDY

RANGA REDDY



